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[T &  KarnatakaPubli¢ works Department.

'ﬁnnkur Division, Karnataka Telophono: 0816-2272479,

|Ref:-No: EEIKPWDITmKIJE.J/T.No.13(1)/2021-22 Dt:14.09.2021

Invitation For Tenders (IFT) KW.4
o-TENDER NOTIFICATION
On behalf of Government of Karnataka tonders are Invited In
Two cover systom for Class-3 & above Contraclors regls-
tere_d in PWD for 02 work under Hoad of account 8443: Do-
posit Contribution in tha jurisidiction of Tumkur Division through
e-procurement. The dates ara publishad as bolow. (Max
Amount Put to Tender Rs.115.97 Lakhs, Min Amount put to
Tender Rs.113.02 Lakhs, EMD Amt Rs.200000/-)
(1) Last date for tender information queries: 25.09.2021 :
16.00 (2) Last date for submission of tender: 27.09.2021 :
16.00 (3) Date of opening the Technical bid.: 28.09,2021 :
1?38 (4) Date of opening the Financial bid. : 30.09.2021 :
Sd/- EXECUTIVE ENGINEER,
PWD DIVISION, TUMKUR.

WORRQ BREATR0 €At0c, BR Enbbt K000 Homd s,

T W Ty e e YTy Tvewwwm v

/= nmraurmoau\
ALdminnetoh, Nuw' Vint v wenln

and/or for the benefit of all the
consumers who have either booked or
have been allotted a villa In the project

42/3,53/2 and 54 Gudigattanhalli
Village,Sarjapura  Hobll, Anekal Taluk,
Bengaluru-562125% being developed by
the Opposite Party named above for

244 Whignle_lli 4
* Socurlty
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o Fully Furnished Startup

and seeking the following reliefs:
RAYLR

 Cublcles at allordable Re

That in view of the abovementioned

facts and circumstances this Hon'ble

FRTS

Mr, Paul Jayaket
Call: 72590 32720
E Mall: admin_exec@bgse.co.in
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Hosd: HRTRL/I0/N0.HOR. D, /m-3/2020-21(2021-22)

DF208:13.09.2021
Boms® IR (A-VRBATIRhol SevE)
VRO DIVFNCTIITIR0T T, MOL S0 QweX
odrexschachg wplar 3 8 03 mbeined do@o'
ea@ammnd. wodorr Tosd: 1) DMA/ 2020-21/ RD/
WORK_INDENT 115243/Call-2. omt’ moddndsy, -
?.'L@SJ:OU'SSBOEZ‘ Sweos DFpod: 16.09.2021 dod 01.10.2021 8
Zod 4.00 NoH LEMN DTFdeee IATAYRTITD Tene
OT00%: 01.10.2021 Soth Bozd 5.30 T rotlcdevmen IQRIYY,
DB OT00%:04.10.2021 d &9 1130 rouin xzo dorue
FZocemmmd TYT JTTNCmN SR e :http://
eproc.kamataka.gov.in €, DR www.ballaricity. mre.gov.in
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FORM NO.63 _ j\

{SEE RULE 148(1)} ,
IN THE HIGH COURT OF KARNATAKA AT BENGALURU
(ORIGINAL JURISDICTION)
N THE MATTER OF COMPANIES ACT, 1956

AND
IN THE MATTER OF M/S. SHWETADRI SPECIALITY PAPERS PVT, LTD,, (In liquidation)
COMPANY PETITION N0.13712_!]l}0 N

‘ ADVERTISEMENT OF NOTICE TO CREDITORS AND '.“\,

_ '_ . WORKMEN TO PROVE THEIR CLAIM ... e
Notice is hereby given 10 the creditors and workmen of lhe above named
company that they are required to submit to the Official Liquidator of the Gourt
proofs of their respective debts or claims against the above named company by
delivering at the office address mentioned below on or before the 11.10.2021
or sending by postto the Official Liquidator so as to reach him not later than the
said date, an Affidavit proving the debt or claim in the p.rescnbed. form duly
drawn on a non-judicial stamp paper of Rs.20/- with thelr_ re_speclwe names,
addresses and particulars of debt or claim and any title to priority U/s 529A/530
of the Companies Act, 1956 in Form No.66 or 67 (as the case may be). Any
creditor who fails 10 submit his affidavit or proof within the time limited as
aforesaid will be excluded from the benefit of any distribution of dividend pelora
his debtis proved, of, as the case may be, from objectingto such distribution.
Any creditor who has sent in his proof, if s0 required py notice In writing from
the Official Liquidator, shall either in persan or by his Advocate, attend the
investigation of such debt or claim at such time and place as shall b spacified
in such notice and shall produce such further evidence of his debl or clalm as
may berequired.
Note: For aformat of the above
ww.olkarnatah.kar.nlc.ln a 0
QUErS. ated at Bangalore this 161h day of September, 2021

: : Sd/- (M. JAYAKUMAR)

DATOR, HIGH COURT OF KARNATAKA,

L Liaul
by ot ~c?;f:;tr::?ﬂ Bhavan”, No.26-27, 121 Floor, Rafieja Towars,

sald Form 66 or 67 please visil the hame page of
nd click the tab ‘Forms’ and 'FAQ’ for general

/L

Garmeonts.Channal,Bangalore Hydera-
bad,Cochin. 9994990109/ 5003959400

PERSONAL
[ CHANGE OF:NAMEZ|

I, ASHOK BS Sb BA
Shankaranarayan residing at No 42,
3rd mn, 3rd crs, Kirdoskar Colony,
B-79, have changed my son's name
Aravind to B.A.Aravind
Affidavit:14.09.2021 at Bengaluru.

1, VASANTHA Kumari, spouse of

P. Sreeramulu, residing al #51, 1st
Main, 12th Cross Maruthinagar, Ye-
lahanka, Bengaluru- . Have
changed my name from Vasantha Ku-
mani fo P Vasanta Kumari, having date
of birth of 24th Juné 1956. Vide affida-
vit dated 08th Sep 2021 before Notary
H.S.Sakalesh Aradhya, Bangalore-40

|, DEVILAL Deepak, R/a No.33, Ron-
ak Apartments, G-2, 2nd Main, CKC
Garden, Mission Road, Bengaluru-
560027 have changed my name to
Devilal Bhadrecha, vide affidavit dt:
13.09.2021 . swom before Notary
K.V.Mani, B'lore.

I, NAVIN Kumar Jain, R/a #273, Per-
fecta Charm Flat No.002, 1st Main
\:load. Near DTDC Courier, Chamaraj-
ot, Bangalore-560018 have changed
my name to Naveen Kumar vide affi-
davit dt: 30.08.2021 swom before No-
lary K.V.Mani, B'lore.

1, A Ramanamma W/O Nandyala Sivara-
mi Reddy bom on 1st Juna 1964 re-
sidng at Door No:i-7-234
Pulvendla , Kadapa, A.P-516390,
have changed my name to Nandyala
Ramanamma vide affidavit dated 16 -
Sap-2021 at Devanahalli

|, Laxmi Bai Hiremath, w/o Late
Shidramayya Hiremath(1319546),
ExHav, residing in #87,5th Cross,
nanjappa  Garden,  Babusapalya,
B'lore-43 have changed my name from
Lakshmi Bhai to Laxmi Bai Hiremath
Vide Affidavit IN-KA02522354934782T
swom before Seshagiri on 15-Sap-21.

1, AMUDHA, Spouse of No.1364294P,
Rank: NK, Name: R, Teekaraman, pre-
sanlly residing at #332, 1st Main, 4th
Cross, Bhadtaspa Layout, Maruthi Na-
gar, Hebbal Post, Bengaluru-560094
have changed my name from Amudha
to D. Amudha vide Affidavil dated
16/00/2021 swom bafore Notary,
L.Gopalakrishna, Bangaluru.

[555 OTHERS i

|, Laxml Bal Hiremath, w/o Late
Shidramayya Hiremath(1319546),
Ex.Hav, residing in #87,5th Cross,
naninpga Garden,  Babusapalya,
B'lore-43 have changed my DOB from
01.06.1948 to 10.06.1950 vide affidavit
IN-KA03176507063136T swom batore

SITUATION VACANT
-~ GENERAL_

Reg. Exp. Sales Manager Readymade buyers with same interest a sum Of

., |AND FOR THIS ACT OF KINDNESS THE

Commission may graciously be
pleasedtopassorders and:-
A.Direct opposite parties to pay
compensation Of INR20,00,000/
eachto each of the complainants and
all other villa buyers with same
interest on account of non-provision
Of promised amenities and facilities
B.Direct opposite parties to refund to
the complainants and other viila

INR1,00,000/- each which was
collected by the opposite party in the

name of club along with 18% Interest.| -

C. Direct opposite parties to refund to
the complainants and Other villa
buyers with same interest the
amount collected in the name of
service tax with 18% intereSt.
FJ‘L Cora
* n,‘:{nu
D.Direct apposite parties to refund to
the complainants and Other villa buyers
with same interest the amount collected
by the opposite party in the name of
maintenance deposit with 18 % interest.
E.Direct opposite parties to pay
compensation of INR10,00,000/- to each
of the complainants and Other villa
buyers with same interest on account Of
the maintenance charges for the
amenities which the opposite party has
forcefully made the complainants pay
for inspite of the fact that amenities have
not been Provided.

F.Direct opposite parties to pay to each|

of the complainants and other villa
buyers with same interest a sum of
INR10,00,000/- each on account Of
mental harassmentand trauma.
G.Award cost of the complaint to the
complilnantsandcthervillabuversm(h
same interest.
H.Pass any such further order or orders
which this Hon'ble Commission deems
fit and proper In.;he facts and
circumstances of the present case.

COMPLAINANTS AS IN DUTY BOU
ND SHALL PRAY. ~
And whereas the Hon'ble Commission|+*
Vide lts Order dated 02.072021 is| =
pleased to direct issue of Publication
notice of the institution of the abowve
captioned complaint to all the
consumers having same interest in the
matter. Accordingly all allottees of the| -
above referred Project having the same| *
grievance against the Opposite Party,| ~
may appear before the Commission In-
person of through an Advocate/
Authorized Representanve on
03.11.2021 at 10:30 a.m. They can| ©
Inspect the file of the aforementioned| -
complaint in the Office of the Counselfor] «
the Complainant (S) and apply for being
impleaded asa party tothe complaint.
They may also note that the decision Of g
the Commission in the captioned|
complaint will be binding on all the
consumers on whose behalf and/or for| -
whose benefit the complaint Is'|
instituted,

27 th day of July, 2021

s

¢

s

. s

By Order| *
(RAJESH NATH)

M.G. Road, Bengaluru - 560 001. TELEPHONE NO: 25598672/25598673
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redressal of thelr common grievances,| *
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